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the recommen dations?

Surt A. M. THOMAS: They were
received in June 1961. These things
have to be considered, Also, some
difficulties have arisen in the matter
of implementing the recommenda-
tions. The Law Ministry had to be
consulted. The delay is not available.

Mr. CHAIRMAN: Question hour is
over.
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+ITRAINING IN HINDI TYPEWRITING AND
SHORTHAND

58. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of IRRIGATION
AND PoweR be pleased to state:

[ RAJTYA SABHA ]

to Questions 770

(a) the number of employees who
have so far received training in Hindi
typewriting and Hindi shorthand res-
pectively in each of the attached and
subordinate offices of hig Ministry and
the number of those receiving train-
mng at present 1n each of these offices;
and

(b) whether those persons who
have received such training are being
employed on Hindi work and if noi.
what arrangements are being made
for the same?]
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+[Tae MINISTER of IRRIGATION
aND POWER (HaFI1Z MOHAMMAD
IsraHIM): (a) and (b) A statement
giving the requisite information is
laid on the Table of the House. [See

Appendix XXXVII Annexure No.
2]
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+[ 1 English translatiom.



